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Tre MINISTER or STATE IN THE
MINISTRY or TRANSPORT aNnDp
COMMUNICATIONS (SHRI HUMAYUN
Kanr): Due to unforeseen circums-
tances the work could not be com-
pleted according to schedule. The work
is now expected to be completed by
the end of 1958.

*69.
1957.]

[Postponed to 21st August
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t[SHORTAGE OF Docrors 1N CoONTRI-
BUTORY HEALTH SERVICE

*70. Serr P. N. RAJABHOJ: Will
the Minister of HEALTH be pleased to
state whether it is a fact that there
is a shortage of doctors in the Contri-
butory Health Service? If so, what
steps have Government taken to ob-
tain more doctors?]
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${Tre MINISTER oF HEALTH
(Serr D. P. KarmArxAR): The num-
ber of doctors under the Contributory
Health Service Scheme is not ade-
quate. The matter is under review.]

INSTALLATION OF TELEPHONES AT THE
OFFICIALS’ RESIDENCES

*71. Surr M. P. BHARGAVA: Will
the Minister of TRANSPORT AND CoM-
MUNI10aTIONS be pleased to state:

(a) the number of telephones ins-
talled at the residences of the officials

{ RAJYA SABHA ]
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for which payment is made by Gov-
ernment;

(b) whether it is a fact that these
telephones are used for private pur-
poses by the officials and their rela-
tives; and

(c) the reasons why such officials
should not pay part of their local call
bills?

to Questions

Tre MINISTER or STATE IN THE
MINISTRY or TRANSPORT AND
COMMUNICATIONS (Serrt Rag
Banrapur): (a) No separate statistics
are maintained by the P. and T. De-
partment in this respect.

(b) Posts and Telegraphs Depart-
ment have no information on the sub—
ject. *

(c) Does not arise.

DIVISIONALISATION ON RAILWAYS

*72. Sur1 R. P. N, SINHA: Will the
Minister of Ramn.wAys be pleased to
state the names of those Railways
where the Divisional System has not
so far been introduced?

Tue DEPUTY MINISTER or RAIL-
WAYS (Smrt SHAH Nawaz KHAN):
North-Eastern and South  Eastern
Railways.

RamLway ACCIDENTS

*73. SHr1  ALGURAI SHASTRI:
Will the Minister of RAILwWAYS be
pleased to state:

(a) the number of railway acci-
dents which occurred from January 1,
1957, to July 31, 1957, and the causes
thereof; and

(b) the number of casualties irn-
volved in those accidents and the
amount of compensation, if any, paid
or proposed to be paid to the depend-
ants of the victims of those accidents?

Tae DEPUTY MINISTER or RAIL-
WAYS (SHrr SHaAE Nawaz KHAN):
(a) and (b). A Statement is laid om

$English translation.
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the Table of the Sabha. [See
Appendix XVIII, Annexure No. 7.]

NeEw RaAmwwaY ZONE FOR ASSAM AT
PANDU
*74 Sert PURNA CHANDRA

SHARMA: Will the Minister of Ram.-
ways be pleased to state:

(a) when the proposed new Rail-
way Zone for Assam with headquar-
ters at Pandu will start functioning;
and

(b) which area along with its length
in miles will be covered .by this
Zone?

Tae DEPUTY MINISTER oF RAIL-
WAYS (Surr SHaH Nawaz KHAN):
(a) No date has yet been fixed.

(b) The new zone with headquar-
ters at Pandu will cover the entire
State of Assam, North Bengal, and
a small portion of North Bihar with
a total route mileage of 1995.
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+[GLIDER AERODROME AT PoOONA
43. Suri NAWAB SINGH CHAU-
HAN: Will the Minister of TRANSPORT

AND COMMUNICATIONS be pleased to
state:

(a)the main features of the scheme
for the construction of a glider aero-
drome at Poona; and

(b) the area to be covered by it and
the expenditure to be incurred there-
on?}

[ 13 AUGUST 1957 ]
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to Questions

$[Tue MINISTER or STATE IN THE
MINISTRY oF TRANSPORT AnD
COMMUNICATIONS (SERT HUMAYUN
Kasr): (a) and (b). The Gliding
Centre at Poona is at present operat-
ing from a site at Fursungi, leased
from private parties covering an area
of about 140 acres. As this area is in~
adequate for the requirements of the
Centre, a site covering approximately
240 acres in the neighbourhood of
Hadapsar village has been acquired
for the construction of a gliderdrome
with the necessary facilities. Apart
from the open rolled ground or turf,
the gliderdrome will have hangars for
housing the gliders, aprons, club
house, office, garages etc. The cost of
construction including the acquisition
of land is estimated at about Rs. 5'4

lakhs.}
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+English translation.



